
Name of Creditor
Date of receipt of 

claim
Amount claimed     
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Nature of Claim

Amount 
covered by 
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Whether 
related 
party?

Voting Share 
(%) in CoC

1 Bank of Baroda 14-Jan-25 40,08,03,048 38,03,12,334  Unsecured - - No 6.4 - - 2,04,90,714 -                             -
2 Rivaaz Trade Ventures Private Limited 05-Aug-25 25,60,00,000 -  Unsecured - - Yes - - - - 25,60,00,000 -

65,68,03,048          38,03,12,334       -                                                -                        -                        -             6.4 -                     -                        2,04,90,714         25,60,00,000          -                

Name of the corporate debtor: Ojas Tradelease and Mall Management Private Limited; Date of commencement of CIRP: 24 September 2024; List of Creditors as on: 30 March 2026
List of Unsecured Financial Creditors (other than financial creditors belonging to any class of creditors) (Amount in ₹)
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Any 


